
BEFORE THE NATIONAL GREEN TRIBUNAL(SZ), SITTING AT CHENNAI 

(Under Section 18(1) r/w S. 14 & 15 of National Green Tribunal Act, 2010) 

 

 Original Application No. 013 of 2024 (SZ) 

 

 

S. Sivadas 

Son of SivaKumarKulasekar, 

No.2, Periyapalayathamman Kilo West Street,  
Basin Bridge, Washermenpet, Chennai- 600021. 

Mob:- 9176869284 

Email Id:- taaurs@gmail.com       
... Applicant 

 

- AND – 

 

The Ministry of Environment, 

Forest and Climate Change  
Rep. by its Secretary, 

Indira ParyavaranBhavan  

Jorbagh Road New Delhi - 110 003 
Email- mefcc@gov.in 

Ph No- +91-11-2301196 

And 15 others       

 …Respondents 
 

OBJECTIONS FILED BY THE APPLICANT ALONG WITH THE TYPEDSET OF 

DOCUMENTS 
 

S.No. DATE DESCRIPTION PG.No. 

1. --- Objections filed by the applicant to the report 

of the Joint Committee 

1-17 

2. 01/12/2015 Article in the New Indian Express regarding 

illegal developments with photographs 

18-20 

3. 16/08/2016 Post of Coastal resource centre in its 

facebook account highlighting illegal 
developments with evidence 

21-26 

4. 17/06/2021 Article in ABP Naidu highlighting illegal 

developments with evidence ( along with 
English translation) 

27-38 

5. 08/04/2022 Sale Deed executed by the 11th respondent 

pertaining to illegal housing Plot No.99 

measuring 1000 Sq.ft in the layout named 
Bavishya Beach – Supreme 

39-48 

mailto:mefcc@gov.in


6. 15/05/2023 Sale Deed by Kaleena Developers (12th 
respondent) showing sale of vacant plot 

measuring 30 cents by annexing it with DTCP 

layout named Blue Spot 

49-57 

7. 19/06/2024 Sale Deed executed by 11th respondent in 
favour of Jisith Jai Kumar pertaining illegal 

housing Plot No.114 in the layout named 

Bhavitha Beach – Classic ( along with 
English Translation) 

58-72 

8. 29/07/2024 Release Deed registered between purchasers 

pertaining to illegal housing Plot No.35 at 

Bhavitha Beach – Supreme measuring 1000 
Sq.ft 

73-81 

9. 24.09.2024 Representations with enclosures before the 

Joint Committee by SPAD 

82-252 

 

Dated at Chennai on this the 19th day of June, 2025 

 

 

Counsel for the Applicant 
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A.Sharma Infant (1721/2020) 
Counsel for Claimant. 

ADDRESS FOR SERVICE 

No. 7, law Chambers, 

High Court Buildings, 
Chennai – 600 104. 
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